MAF No. 1/2012

BEFORE
THE HON’BLE MR. JUSTICE UMA NATH SINGH,
CHIEF JUSTICE
THE HON’BLE MR JUSTICE T NANDAKUMAR SINGH

23.07.2015

Mr. SC Shyam, learned senior counsel, appears for the
applicants.

Mr. AA Mir, learned counsel, represents for the respondent.

Learned senior counsel, Mr. SC Shyam prays for and is granted
further 2 (two) weeks’ time to file affidavit explaining the delay. List on

07.08.2015.

JUDGE CHIEF JUSTICE

Sylvana



MC(ARB.A.) No. 7/2015

BEFORE
THE HON’BLE MR. JUSTICE UMA NATH SINGH,
CHIEF JUSTICE
THE HON’BLE MR JUSTICE T NANDAKUMAR SINGH

23.07.2015

Mr. SC Shyam, learned senior counsel, appears for the
applicants.

Mr. AA Mir, learned counsel, represents for the respondent.

Learned senior counsel, Mr. SC Shyam prays for and is granted
further 2 (two) weeks’ time to file affidavit explaining the delay. List on

07.08.2015.

JUDGE CHIEF JUSTICE

Sylvana



MC(WA) No. 27/2015

BEFORE
THE HON’BLE MR. JUSTICE UMA NATH SINGH,
CHIEF JUSTICE
THE HON’BLE MR JUSTICE T NANDAKUMAR SINGH

23.07.2015

Mr. S.C. Shyam, learned senior counsel, assisted by Mr. B. Deb,
learned counsel, appears for the appellants.

Mr. PN Nongbri, learned counsel, represents the respondents.

Mr. SC Shyam, learned senior counsel, prays for and is granted
further 1 (one) week’s time to file additional affidavit explaining the reasons

for delay in filing the writ appeal. List on 30.07.2015.

JUDGE CHIEF JUSTICE

Sylvana



MC(WA) No. 36/2015

BEFORE
THE HON’BLE MR. JUSTICE UMA NATH SINGH,
CHIEF JUSTICE
THE HON’BLE MR JUSTICE T NANDAKUMAR SINGH

23.07.2015

Mr. A. Khan, learned counsel, appears for the applicants.
No one is present for the respondent.
Mr. A. Khan, learned counsel prays for and is granted further 1

(one) week’s time in terms of order dated 09.07.2015. List on 30.07.2015.

JUDGE CHIEF JUSTICE

Sylvana



WP(C) No. 155 of 2015

BEFORE
THE HON’BLE MR. JUSTICE UMA NATH SINGH,
CHIEF JUSTICE
THE HON’BLE MR. JUSTICE S.R. SEN

23.07.2015

Mr N Mozika, learned counsel, appears for the petitioner.

Mr ND Chullai, learned senior GA, assisted by Mr S Sen
Gupta, learned GA, represents the respondents.

Learned senior GA prays for and is granted two weeks’

further time to file affidavit. List on 06.08.2015.

JUDGE CHIEF JUSTICE

dev



